
LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF March-2025

COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARING

1 CENTRAL 09.12.2024 --- 02.04.2025 02.04.2025 16.04.2025 Nil

04.07.2024 ---- 08.04.202508.04.2025 22.04.2025 Nil

04.09.2024 --- 04.04.202504.04.2025 22.04.2025 Nil

2 CENTRAL 306 CS (COMM) 2928/21 25.08.2021 NA 29.03.2025 29.03.2025 19.04.2025

306 CS (COMM) 1486/23 07.11.2023 NA 22.03.2025 22.03.2025 17.04.2025

306 CS (COMM) 1388/24 17.12.2024 NA 24.03.2025 24.03.2025 17.04.2025

306 CS (COMM) 1042/2023 18.07.2023 24.05.2025

306 CS (COMM) 1314/24 28.11.2024 NA 17.04.2025 17.04.2025 14.05.2025

306 CS (COMM) 1592/22 01.07.2022 08.08.2025

3 CENTRAL 28.09.2024 25.04.2025 26.04.2025 01.05.202502.05.2025

4 CENTRAL RECOVERY 03.09.2024 NIL

RECOVERY 08.04.2024 NIL

5 CENTRAL nil
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SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1352/20225

N.S. 
CHAUDHARY 
VS. MUNICIPAL 
CORPORATION 
OF DELHI

02.04.202
5

16.04.202
5

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
729/2024

RAM NIWAS 
GOEL VS. 
MUNICIPAL 
CORPORATION 
OF DELHI

08.04.202
5

22.04.20
25

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
959/2024

MOHINDER 
KUMAR 
SHARMA VS. 
BIJENDER 
SAXENA

04.04.202
5

22.04.20
25

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SATISH 
BANSAL VS. 
TECHNOMAC 
POWER 
PROJECTS PVT 
LTD

03.04.202
5

28.04.20
25

SHIB DASS 
AND SONS PVT 
LTD VS. M/S 
HARYANA 
MACHINERY 
STORE

04.04.202
5

25.04.202
5

RAKESH 
KUMAR 
MITTAL VS. 
M/S 
TODARPUR 
AGRO 
PRODUCTS PVT 
LTD

01.04.202
5

22.04.20
25

JYOTI GIRI VS 
PROMILA 
RATTI

20.03.20
25

05.04.2025
28.04.2025

05.04.2025
28.04.2025

17.04.2025
08.05.202
5

31.05.202
5

OM 
INTERNATION
AL VS SHREE 
MAHALAXMI 
HARDWARE

28.04.202
5

14.05.202
5

MODERN 
MART PVT LTD 
VS PANKAJ 
GUPTA

24.03.20
25

05.04.2025
31.05.2024

05.04.2025
31.05.2024

14.04.2025 
TO 
17.05.2025

01.07.2025 
TO 
31.07.2025

22.08.20
25

SH. ILLA RAWAT, DISTRICT 
JUDGE, COMMERCIAL 
COURT-03

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS.COMM 
56/2024

STATE BANK 
OF INDIA VS 
RAJ KUMARI

09.01.20
24

09.05.20
25

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS (COMM)-
952/2024

RAMCHARAN 
BANSAL 
CONSTRUCTIO
N PVT. LTD. VS. 
DELHI JAL 
BOARD AND 
ANRS.

12.03.20
25

PE-
22.04.2025
,23.04.202
5, 
24.04.2025 
AND 
25.05.2025 
DE- 
06.05.2025 
AND 
08.05.2025

BEFORE 
PE-
22.04.2025

BEFORE 
DE-
06.05.202
5

BEFORE 
22.05.2025

22.05.202
5

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS (COMM)-
443/2024

AMEET SINGH 
LONGANI VS. 
SATPAL 
BHASIN 

20.03.20
25

PE-
14.04.2025 
AND 
15.04.2025 
DE-
28.04.2025 
AND 
29.04.2025

PE-
14.04.2025

BEFORE 
DE-
28.04.202
5

BEFORE- 
13.05.2025

13.05.202
5

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05
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6 CENTRAL 410 CS (COMM) 24/2024 04.01.2024 24.04.2025 15.05.2025 NA

410 CS (COMM) 990/2024 10.09.2024 07.04.2025 01.05.202509.05.2025 NA

410 CS (COMM) 04.12.2024 29.03.2024 22.05.2025 02.06.2025 NA

7 CENTRAL 302 CS(COMM) 496/2024 23.04.2024 -- - - 09.05.2025 -

8 CENTRAL nil

9 CENTRAL CS (COMM.) 06.12.2024

CS (COMM.) 30.07.2020

CS (COMM.) 21.05.2024

CS (COMM.) 08.01.2025

CS (COMM.) 30-05-2024

CS (COMM.) 

CS (COMM.) 13.02.2025

10 CENTRAL 307 Civil 20-11-2024 ---- ---- ---- ---- ---- ---- ----

307 Civil 20-12-2024 ---- ---- ---- ---- ---- ---- ----

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI COURT 
CENTRAL DELHI

AMIT KHANNA 
VS. KULDEEP

06.03.20
25

PE-
24.04.2025 
& 25.04.25  
         DE 
08.05.2025 
& 
09.05.2025

08.05.202
5

15.05.202
5

BINDAL 
MARKETING 
VS. GURMEET 
KAUR

PE-
07.04.2025 
& 14.04.25   
        DE 
01.05.2025 
& 
05.05.2025

09.05.20
25

G.K. MEHTA 
VS. KISHAN 
KUMAR & ANR.

PE-
22.05.2025 
& 
23.05.2025 
          DE 
27.05.2025 
& 
31.05.2025

27.05.2025 02.06.20
25

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

SURENDER 
KUMAR 
VERMA VS 
MCD

18.02.20
25

16.05.202
5

SH. GORAKH NATH 
PANDEY, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
1342/2024

Sh Rajender 
Kumar Gupta Vs 
Municipal 
Corporation of 
Delhi

03.03.20
25

Plaintiff 
evidence 
20.03.2025 

WITHIN 10 
DAYS

WITHIN 
10 DAYS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
1077/2020

MONSTER 
ENERGY 
COMPANY Vs 
SHREE 
PARVATI 
FITNESS HUB 
PRIVATE 
LIMITED

05.03.20
25

POSSIBILI
TY OF 
SETTLEM
ENT

WITHIN 
TWO  
WEEKS

WITHIN 
TWO  
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
624/2024

Saurabh Gupta 
Vs Harish 
Kumar

18.03.20
25

EVIDENCE 
IS GOING 
ON 
BEFORE 
LOCAL 
COMMISSI
ONER

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
26/2025

MAMAN 
CHAND Vs 
Municipal 
Corporation of 
Delhi

26.03.20
25

Plaintiff 
evidence 
15.04.2025

WITHIN 
TWO  
WEEKS

WITHIN 
TWO  
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
660/2024

Panasonic 
Holdings 
Corporation Vs 
New Ashok 
Watch Company 
Ors

24.03.20
25

SCHEDUL
E FOR 
EVIDENCE 
BE FIXED 
BEFORE 
LOCAL 
COMMISSI
ONER

WITHIN 
THREE  
WEEKS

WITHIN 
THREE  
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
306/2025

28.03.20
25

DISPOSED 
OFF

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM./
187/2025

RAMESH 
AGGARWAL Vs 
Municipal 
Corporation of 
Delhi

28.03.20
25

Plaintiff 
evidence 
15.04.2025

WITHIN 
TWO  
WEEKS

WITHIN 
TWO  
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/127
6/2024

Asha Rani Vs 
Cholamandalam 
MS General 
Insurance Co 
Ltd

CS 
(COMM)/140
9/2024

Vishal Khanna  
Vs  M/s Shrimad 
India Private 
Limited
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10 CENTRAL

307 Civil 01-11-2023 ---- ---- ---- ---- ---- ---- ----

307 Civil 25-10-2024 ---- ---- ---- ---- ---- ---- ----

307 Civil 12-07-2023 ---- ---- ---- ---- ---- ---- ----

307 Civil 18-09-2021 ---- ---- ---- ---- ---- ---- ----

11 CENTRAL 310 CS (COMM) 28-11-2024 -

310 CS (COMM) 17-12-2024 - -

310 CS (COMM) 15-12-2023 -

310 CS (COMM) 27-09-2023 - -

310 CS (COMM) 09-08-2023 -

310 CS (COMM) 19-04-2024 -

310 CS (COMM) 08-07-2024 -

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/146
3/2023

PHI LEARNING 
PRIVATE LTD 
Vs JBC 
PUBLISHERS 
AND 
DISTRIBUTORS

CS 
(COMM)/118
8/2024

VIKAS VERMA 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

CS 
(COMM)/101
4/2023

ROMIT GARG 
Vs SURESH 
CHANDRA 
SHARMA

CS 
(COMM)/94
6/2021

DINESH JAIN 
PROP OF M/S 
SIDDHARTH 
INTERNATION
AL Vs P B 
RETAIL PVT 
LTD

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS (COMM)/1313/2024 SH RAVI 
KUMAR 
AGGARWAL Vs 
SMT. TARUNA 
BANSAL

07.03.20
25

LC 
appointed 
for 
evidence 
recording

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

CS (COMM)/1389/2024 SHRI ISHWAR 
DASS 
KHETWANI Vs 
SHRI PRAMOD 
KUMAR BEDI 
AND ORS

10.03.20
25

As per 
order, 
referred to 
Delhi 
Mediation 
Centre, 
THC, Delhi

CS (COMM)/1593/2023 Ishwar Chand 
Goel Vs Charan 
Dass Dinesh 
Kumar

11.03.20
25

LC 
appointed 
for 
evidence 
recording

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

CS (COMM)/1275/2023 SANTOSH 
YADAV Vs M/S 
TAURUS 
APPARELS PVT. 
LTD.

12.03.20
25

LC 
appointed 
for 
evidence 
recording

CS (COMM)/1138/2023 SHRI SAMEER 
SETH Vs K K 
ENTERPRISES

18.03.20
25

PE-
05.04.2025

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

CS (COMM)/480/2024 BHARTI 
KHUREJA Vs 
MANOJ 
KUMAR LAMBA

24.03.20
25

LC 
appointed 
for 
evidence 
recording

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

CS (COMM)/746/2024 M/s BHASIN 
TIMBER 
TRADERS Vs 
M/s AJAY 
KUMAR

27.03.20
25

PE-
16.04.2025

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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11 CENTRAL

310 CS (COMM) 19-09-2024 -

310 CS (COMM) 02-02-2024 -

12 CENTRAL 401 CS COMM 1209/2024 29.10.2024

13 CENTRAL nil

14 WEST nil

15 WEST CS COMM 396/2024 04-05-2024 13-02-2025 17-04-2025 17-04-2025 -- -- .-

CS COMM 384/2024 02-05-2024 27-03-2025 27-03-202527-03-2025-- -- .-

CS COMM 611/2023 18-08-2023 03-02-2025

16 WEST nil

17 WEST nil

18 WEST nil

19 WEST nil

20 NEW DELHI 1 CS(COMM) 450/2024 24.05.2024 FILED FILED

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS (COMM)/1043/2024 M/S AHUJA 
BOOK 
COMPANY PVT 
LTD Vs M/S 
BISHNUPUR 
PUBLIC 
INSTITUTE OF 
MEDICAL 
SCIENCE

28.03.20
25

PE-
23.04.2025

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +CS (COMM)/187/2024 Ashish Papers 

Pvt Ltd Vs Shree 
Om Packers

28.03.20
25

PE-
13.05.2025

As per 
order, 
parties to 
file list of 
witnesses, 
if any, 
within 15 
days from 
the date of 
order.
 +

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CANARA BANK 
V/S ANUJ VATS

27.03.20
25 
(14.04.2
024 PE 
AND 
DE-TO 
BE 
GIVEN)

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

Aaa 
Pharmatrade 
Pvt Ltd Vs 
My 
Pharmacy A 
Unit Of 
Family 
Health Care 
Hospital

17-04-
2025

M/s Worldfa 
Exports Pvt 
Ltd Vs M/s 
Rmr Brand

27-03-
2025

QUANTUM 
HI TECH 
MERCHAND
ISING P LTD 
Vs BANGA 
ELECTRONI
CS PVT LTD

03-03-
2025

03-04-
2025

03-04-
2025

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

M/s Winpro 
Doors And 
Windows Ll P Vs 
Sh Rahul 
Chobey

18.03.20
25

WITHIN  
ONE 
WEEK

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
06.06.2025

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER 
NAME VS 
RESPONDENT 
NAME

20 NEW DELHI 1

CS(COMM) 485/2024 04.06.2024 FILED

CS(COMM) 708/2023 22.12.2023

CS(COMM) 385/2023 08.07.2023

21 NEW DELHI 25 CS (COMM.) 410 / 2024 09.05.2024

CS (COMM.) 635 / 2024 12.08.2024

CS (COMM.) 560 / 2024 18.07.2024

CS (COMM.) 671 / 2024 07.12.2023

CS (COMM.) 360 / 2024 24.04.2024

CS (COMM.) 910 / 2024 14.11.2024

CS (COMM.) 415 / 2019 28.07.2018

CS (COMM.) 146 / 2023 01.09.2021

CS (COMM.) 372 / 2024 26.04.2024

CS (COMM.) 674 / 2023 08.12.2023

22 NEW DELHI nil

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

SBI CAPITAL 
MARKETS LTD 
Vs BHARAT 
SANCHAR 
NIGAM LTD.

21.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ .
31.05.2025

M/S JAGAN 
NATH 
INDUSTRIES 
THROUGH ITS 
ARTNER MR. 
SAURABH 
ANAND Vs M/S 
SHREE 
GRAPHIC 
SOLUTIONS 
AND ORS.

27.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
10.06.2025

TCI EXPRESS 
LIMITED Vs 
PRACTIDESK 
SOLUTIONS 
INDIA LLP

28.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
06.08.2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

Gaurav Goyal Vs 
M/s 
Nkg 
Infrastructure 
Limited

04.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
04.06.2025

Sameer Narang 
Vs ALLIANCE 
TELENET PVT. 
LTD.

11.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
16.05.2025

Sunil Kumar 
Gupta Vs Ms
 Silverglades 
Infrastructure 
Pvt Ltd

12.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
03.06.2025

State Bank Of 
India Vs Riyasat 
Ali
 Proprietor M/s 
Sufiya 
Enterprises

12.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
30.04.2025

Landschaft 
Atelier Llp Vs 
Nkg 
Infrastructure 
Ltd

17.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
09.06.2025

B L AGRO 
INDUSTRIES 
LIMITED 
Vs URBAN 
EXPORTS 
PRIVATE 
LIMITED

22.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
28.07.2025

CHOKHI 
DHANI 
RESORT PVT 
LTD Vs 
PARVATI
 LAXMI 
INFRATRUCTU
RE PVT LTD 
AND ANR

28.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
22.07.2025

TENEX 
PIDILITE 
INDIA PVT. 
LTD.
 Vs M/S AEGIS 
TECHNOLOGY 
AND ORS.

28.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
31.07.2025

Expo Freight Pvt 
Ltd Vs Ritikka 
Styles Llo

19.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE 
08.07.2025

PAHARPUR 
COOLING 
TOWERS LTD.
 Vs ROOTS 
COOLING 
SYSTEMS PVT. 
LTD.

19.03.20
25

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
07.07.2025

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER 
NAME VS 
RESPONDENT 
NAME

23 SOUTH Civil Suit 22.05.2024 12.03.2025 NIL NIL NIL 08.04.2025

Civil Suit 12.10.2022 02.04.2025 NIL NIL NIL 27.03.2025

Civil Suit 01.07.2023 17.04.2025 NIL NIL NIL 27.05.2025

Civil Suit 06.01.2024 24.04.2025 NIL NIL NIL NIL

Civil Suit 30.04.2024 09.04.2025 NIL NIL NIL 23.05.2025

Civil Suit 10.01.2024 16.04.2025 NIL NIL NIL 22.05.2025

24 SOUTH nil

25 SH. SANDEEP YADAV SOUTH nil

26 SOUTH Commercial 07.06.2023 - - - 05.05.2025

Commercial 17.05.2024 14.04.2025 - - - - -

27 SOUTH 13/01/2023 - - - -

27/11/2019 - - - -

24/11/2022 - - - -

04/01/2022 - - - -

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New 
Court 
Block-I

CS (COMM) 
263/24

Thieme Medical 
And Scientific 
Publishers Pvt 
Ltd Vs. Indian 
Association Of 
Laboratory 
Physician

04.03.20
25

withn in 
week

12, New 
Court 
Block-I

CS (COMM) 
580/22 

M/ S SKB 
INFRATECH Vs. 
M/S 
KRISHNAMUR
THY AND CO 
AND ORS 

07.03.20
25

withn in 
week

12, New 
Court 
Block-I

CS (COMM) 
399/23

M/S GLOBUS 
TRANSITOS 
PRIVATE 
LIMITED Vs. 
M/S CENTURY 
METAL 
RECYCLING 
LIMITED

24.03.20
25

withn in 
week

12, New 
Court 
Block-I

CS (COMM) 
14/24 

EMU LINES 
PVT LTD Vs. 
Munuswamy 
Rames

25.03.20
25

withn in 
week

12, New 
Court 
Block-I

CS DJ 
303/24 

Geeta Passi  Vs. 
Amulya Homes 

26.03.20
25

withn in 
week

12, New 
Court 
Block-I

CS (COMM) 
24/24 

Rajesh Kumar 
Ranjan Vs. M/s 
Arv Studio 

27.03.20
25

withn in 
week

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New 
Court 
Block-II

CS (COMM) 
355/2023

IFFCO-MC 
CROP SCIENCE 
PRIVATE 
LIMITED  VS   
IFFDC KBSK 
PIRGAIN 
KUTUBGANJ

09.04.2025 
AND 
23.04.2025

19.05.202
5

26.04.2025 
AND 
29.04.2025

29, New 
Court 
Block-II

CS (COMM) 
249/2024

RAJ KUMAR 
DHINGRA   VS    
M/S SUPER 
KITCHEN & 
BAR PVT. LTD.

24.03.20
25

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
3/2023

PANASONIC 
LIFE 
SOULUTIONS 
INDIA P. LTD. 
VS AMIT 
ENTERPRISES

15/01/2
024

09/10/202
4

16/04/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
84/2019

ASHISH 
AGGARWAL VS 
M/S RACING 
PROMOTIONS 
P. LTD.

19/02/2
024

24/04/202
4

21/04/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
60/2022

M/S POTHOS 
SOLUTIONS VS 
M/S D. K. 
CHEMICALS P. 
LTD

21.02.20
24

26/04/202
4

25/04/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/12/
2022

MERCHANTS 
COURIER P. 
LTD. VS SURYA 
CARGO

22/02/2
024

30/04/202
4

28/04/202
5



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER 
NAME VS 
RESPONDENT 
NAME

27 SOUTH

19/11/2022 - - - - -

26/08/2023 - - - - -

08/06/2023 - - - - -

04/09/2024 - - - -

27/09/2023 - 26/11/2024- - -

08/10/2024 - 26/11/2024- - -

28 SOUTH-EAST 18 BLOCK 1CS(COMM) 760/2022 02-08-2022 25-04-2025

CS(COMM) 659/2023 15-07-2023 25-04-2025

29 SOUTH-EAST nil

30 SH. AJAY KUMAR JAIN SOUTH-EAST nil

31 MS. ANU GROVER BALIGA SOUTH-EAST nil

32 SH. BHUPESH KUMAR SOUTH-EAST nil

33 SOUTH-EAST nil

34 SOUTH-EAST nil

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/65
4/2022

STATE BANK 
OF INDIA VS 
RAJ KUMAR

28/02/2
024

21/05/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/60
9/2023

IV 
COMMUNICATI
ON VS JAKSON 
LTD.

30/05/2
024

07/04/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/38
2/2023

M/S NLMK 
INDIA SERVICE 
CENTER VS 
POSCO 
POGGENAMP 
ELECTRICAL 
STEEL

10/07/2
024

14/05/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/23
4/2020

M/S PUNAM 
PRIYADARSHI
NI VS AMMAN 
ULLAH

03/07/2
024

28/10/202
4

21/04/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/54
4/2023

AKMY 
BUILDCON P. 
LTD. VS SMC 
ENTERPRISES 
P. LTD.

25/09/2
024

22/05/202
5

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/47
3/2024

MRS. BALA 
DEVI VS 
MUNICIPAL 
CORPORATION 
OF DELHI

11/02/2
025

06/05/202
5

SH. LAL SINGH, DISTRICT 
JUDGE

PLANMAN 
CONSTRUCTIO
NS PVT LTD Vs 
MOHAMMED 
FIROZ

04-03-
2025

20-03-
2025

20-03-
2025

25-04-
2025

05-04-
2025

MAHAMMED 
FIROZ Vs 
PLANMAN 
CONSTRUCTIO
NS PRIVATE 
LIMITED

04-03-
2025

20-03-
2025

20-03-
2025

25-04-
2025

05-04-
2025

MS. NEELAM SINGH, 
DISSTRICT JUDGE

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. NIRJA BHATIA 
DJ(DIGITAL)-07, SOUTH 
EAST DISTRICT, 



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION
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RESPONDENT 
NAME

35 SOUTH-EAST nil

36 EAST 209 RECOVERY 255/2024 04-09-2024 .- -. -. -.

209 RECOVERY 345/2023 19-11-2024

209 RECOVERY 332/2024 29-10-2024

209 RECOVERY 383/2024 10-12-2024

209 RECOVERY 346/2024 19-11-2024

37 EAST nil

38 NORTH-EAST201 1 106/2024 YES NO

2 60/2024 YES NO

3 123/2024 YES NO

4 133/2024 YES NO

5 119/2024 YES NO

SH. RAJ KUMAR TRIPATHI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SHIVA 
ASPHALTIC 
PRODUCTS 
PVT.LTD. VS. 
BHUWAN 
CHANDRA 
PANDEY

27-03-
2025

 P.E-17-04-
2025 D.E.-
24-04-
2025, 
FINAL 
ARGUMEN
T-29-03-
2025

MK STEEL VS. 
M/S ARIEN 
GLOBAL 
RESTYLE 
PVT.LTD.

25-03-
2025

 P.E-09-
04-2025 
D.E.-21-04-
2025, 
FINAL 
ARGUMEN
T-28-04-
2025

PUNJAB 
NATIONAL 
BANK VS. M/S 
VANSH 
ENTERPRISES

22-03-
2025

 P.E-19-04-
2025 D.E.-
25-04-
2025, 
FINAL 
ARGUMEN
T-30-04-
2025

ASHISH DANG 
VS. DIVYA 
ARORA

25-03-
2025

 P.E-16-04-
2025 D.E.-
23-04-
2025, 
FINAL 
ARGUMEN
T-29-04-
2025

RICHCREDIT 
FINANCE 
PVT.LTD. VS. 
OM SAI UDYOG 
INDIA 
PVT.LTD.

27-03-
2025

 P.E-16-04-
2025 D.E.-
26-04-
2025, 
FINAL 
ARGUMEN
T-01-05-
2025

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-01

CS 
(COMMERCI
AL)/CIVIL

VIPIN KUMAR 
AGGARWAL VS. 
ZAHEEN 
BEGUM

05.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 30-
04-2025

25-03-
2025 – P.E. 
 17-04-
2025 – 
D.E. 30-
04-2025 – 
FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

ASHOK 
NISCHAL VS. 
JITENDER 
SINGH

05.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 28-
04-2025

26.03.2025 
– P.E.  
15.04.2025 
– D.E. 
28.04.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CENTRAL 
BANK OF 
INDIA VS. 
LAXMI

11.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 30-
04-2025

16.04.2025 
– P.E.  
28.04.2025 
– D.E. 
30.04.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

LAHEEK KHAN 
VS. KASIM

12.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 29-
04-2025

07.04.2025 
– P.E.  
23.04.2025 
– D.E. 
29.04.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

ANT TRAVELS 
PVT LTD VS MD 
DILSHAD

17.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 26-
04-2025

01.04.2025 
– P.E.  
19.04.2025 
– D.E. 
26.04.2025
– FINAL 
ARGUMEN
TS



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
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REGISTRAT
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38 NORTH-EAST

6 118/2024 YES NO

7 71/2024 YES NO

8 8/2025 YES NO

9 13/2025 YES NO

10 137/2024 YES NO

11 12/2025 YES NO

39 SH. BRIJESH KUMAR GARG SHAHDARA

17.08.2024 Not Filed Not Filed Not Filed NO NO

03.10.2024 Not Filed Not Filed Not Filed NO NO

06.01.2023 Not Filed Not Filed Not Filed NO NO

10.09.2024 Not Filed Not Filed Not Filed NO NO

09.04.2024 Not Filed Not Filed Not Filed NO NO

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-01

CS 
(COMMERCI
AL)/CIVIL

SBL PVT LTD 
VS. DONE BY 
DESIGN

18.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 13-
05-2025

09.04.2025 
– P.E.  
30.04.2025 
– D.E. 
13.05.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

SH MOHD 
AMIR VS. 
DIWAN SINGH 
YADAV

18.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 13-
05-2025

02.04.2025 
– P.E.  
26.04.2025 
– D.E. 
13.05.2025
– FINAL 
ARGUMEN
TS

OMP(I)
(COMM)

AVANSE 
FINANCIAL 
SERVICES LTD 
VS TAMANNA 
GUAIN

20.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 08-
05-2025

17.04.2025 
– P.E.  
29.04.2025 
– D.E. 
08.05.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

PREM SHARMA 
PROP OF 
PRESTRO 
CREATION VS. 
JAKAN IMPEX 
PRIVATE 
LIMITED

25.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 19-
05-2025

29.04.2025 
– P.E.  
13.05.2025 
– D.E. 
19.05.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

SANGEETA 
SHIVHARE VS. 
MANISH 
VERMA

25.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 06-
05-2025

08.04.2025 
– P.E.  
22.04.2025 
– D.E. 
06.05.2025
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

STATE BANK 
OF INDIA VS 
AJEET SINGH

26.03.20
25

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 14-
05-2025

23.04.2025 
– P.E.  
07.05.2025 
– D.E. 
14.05.2025
– FINAL 
ARGUMEN
TS

301, New 
Court 
Building 

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
442/24

PRV ALLYS LLP 
VS 
METOMATIC 
INDUSTRIES 
PVT LTD

11.03.20
25

PE-
08.04.2025 
DE-
15.04.2025 
FA- 
24.04.2022
5

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
518/24

RAM NIWAS VS 
NEELU LADIA 
ALIAS NILU 
LADIA

17.03.20
25

PE – 
02.04.2025 
& 
03.04.2025 
DE 
14.04.2025 
& 
15.04.2025 
FA-
22.04.2025

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
5/23

PUNJAB AND 
SIND BANK VS 
DEEPA 
CHAUHAN 
THAPA

18.03.20
25

PE -07.04.2025 & 08.04.2025 DE 

16.04.2025 & 17.04.2025 FA-23.04.2025

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
474/24

ANU GOYAL 
PROP SAGAR 
INDUSTRIES 
VS SAURABH 
GUPTA PROP 
SH KISHAN 
AND CO

18.03.20
25

PE-
19.04.2025 
& 
21.04.2025 
DE-
22.04.2025 
& 
23.04.2025 
FA-
30.04.2025

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
228/24

SACHIN JAIN 
VS FIRDOUS 

20.03.20
25

PE-
24.04.2025 
(Settled)
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39 SH. BRIJESH KUMAR GARG SHAHDARA

04.06.2024 Not Filed Not Filed Not Filed NO NO

02.07.2024 Not Filed Not Filed Not Filed NO NO

06.08.2024 Not Filed Not Filed Not Filed NO NO

40 SHAHDARA NO- NO

NO- NO

20-03-2024 NO- NO

NO- NO

NO- NO

23-12-2023 NO- NO

41 SHAHDARA 10-09-2024 Not Filed NO Not Filed NO NO 22.04.2025

17.05.2024 Not Filed NO Not Filed NO NO 07.04.2025

05.09.2024 Not Filed NO Not Filed NO NO 26.03.2025

24.10.2024 Not Filed YES Not Filed YES YES 22.03.2025

42 SHAHDARA C.No 304 

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
336/24

CANARA BANK 
VS ANUPAM 
SINGH

24.03.20
25

PE-
28.04.2025
, DE-
30.04.2025
, FA-
05.05.2025

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
355/24

SUNIL JAIN 
HAWKISH 
VENTURES PVT 
LTD

27.03.20
25

PE-
14.04.2025, 
DE-
17.04.2025, 
FA-
28.04.2025

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
424/24

PARITOSH 
JAIN VS 
HOUSE OF 
DIAGNOSTIC 
HEALTH CARE 
PVJT LTD

27.03.20
25

PE-
21.04.2025, 
DE-
28.04.2025
, FA-
05.05.2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

ROOM NO 
208

COMMERCIA
L

CS COMM 
354/2024

 01-07-2024 SUMITRA 
TEXTILES V/S 
BOMBAY 
DRESSES PROP 
MUNNI DEVI

03.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/03.04.2
025

ROOM NO 
208

COMMERCIA
L

CS COMM 
324/2024

 01-06-2024 RASTOGI 
FASHION PVT 
LTD V/S SANA 
QURESHI

04.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/04.04.2
025

ROOM NO 
208

COMMERCIA
L

CS COMM 
183/2024

NIRAJ KUMAR 
V/S SMT 
RUCHI AND 
ORS

05.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/16.04.2
025

ROOM NO 
208

COMMERCIA
L

CS COMM 
272/2024

 08-05-2024 ANIL PITTI  V/S 
JANAK RAJ 
AGGARWAL 

06.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/07.04.2
025

ROOM NO 
208

COMMERCIA
L

CS COMM 
657/2022

 23-11-2022 MS MADHAV 
MEDICOS V/S 
NULIFE CARE 

10.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/09.04.2
025

ROOM NO 
208

COMMERCIA
L

CS COMM 
650/2023

M/S BIOCON 
ELECTRIC PVT  
LTD THROUGH 
ITS AR DINESH 
CHAND 
SHARMA V/S 
M/S INDIAN 
ELECTICALS 
AND 
ELECTRONICS 
MANUFACTUR
ES 

12.03.20
25

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/19.04.2
025

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM)4
66/2024

RAVI SINGHI 
VS UNITECH 
SECURITY 
SYSTEMS PVT 
LTD

06.03.20
25

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
294/2024

HAVELLS 
INDIA LT VS 
ASHOK KUMAR

07.03.20
25

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
471/2024

RAMANAND 
GUPTA VS 
IHBAS & ORS

10.03.20
25

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
547/2024

BAJAJ 
SELECTIONS 
VS SHEEMA 
GARMENTS

11.03.20
25

SH. PAWAN KUMAR MATTO 
DJ (COMM-04)

Framing the 
issues

Listing 
of 
witnesse
s

Affidavit of 
Evidence

Affidavit of 
Witnesses

Written 
Arguments

Oral 
Arguments

Other 
stages/He
aring 
Date



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER 
NAME VS 
RESPONDENT 
NAME

42 SHAHDARA

18-03-2025 NOT FILED

43 406 Civil 749/21 03.03.2025

571/22 03-03-2025

29/23 04.03.2025

65/21 10.03.2025

515/22 10.03.2025

969/22 10.03.2025

190/23 10.03.2025

752/22 12.03.2025

377/22 18.03.2025

846/22 19.03.2025

404/22 24.03.2025

284/23 24.03.2025

503/2022 26.032025

SH. PAWAN KUMAR MATTO 
DJ (COMM-04)

CS(COMM)/
250/2023

REACH 
INTERNATI
ONAL VS 
JDS 
ENGINEERS 
PVT. LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 24-
04-2025

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

KLAS 
PRODUCTS VS 
RAIN BOW 
INTERNATION
AL

RAINBOW 
INTERNATION
AL VS KLAS 
PRODUCTS

PHOOL KUMAR 
VS SHRI RAM 
GENERAL 
INSURANCE

ETALORS 
TRADERS PVT. 
LTD VS 
LIBERTY 
SHOES LTD.

DIL KUMARI 
VS HDFC ERGO 
GEN. 
INSURANCE

VISHAL PIPES 
LTD. VS OM 
TRADING CO.

ASSOCIATED 
REFRACTORIE
S AND 
MINRALS VS 
SANMATI EXIM 
PVT. LTD.

JAGRITI 
PLASTICS LTD 
VS AARAV 
PACKAGING 
PVT. LTD.

M/S 
EDGETECH AIR 
VS M/S AIMER 
AIRCONDITIO
NING

GOEL STEEL VS 
JETA JUGLA 
BABA METAL 
ALLOY

PUMP SE VS 
BISHWAJEET 
AGARWAL AND 
ORS.

SANJEEV GOEL 
VS MS VS 
YARNS PVT. 
LTD.

CROCS INC VS 
RAJASTHAN 
FOOTWEAR
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.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER 
NAME VS 
RESPONDENT 
NAME

43

338/21 27.03.2025

44 SH.VINOD YADAV 316 Civil 31.08.24 03.03.25

45 NORTH nil

46 NORTH nil

47 603 28.01.2025 13.03.2025 20.03.2025 NIL NIL NIL

603 15.10.2024 17.03.2025 24.03.2025 NIL NIL NIL

603 02.09.2024 18.03.2025 01.04.2025 NIL NIL NIL

603 28.09.2024 19.03.2025 26.03.2025 NIL NIL NIL

603 09.12.2024 27.03.2025 03.04.2025 NIL NIL NIL

603 18.05.2024 04.04.202404.04.2025 NIL NIL NIL

603 21.10.2024 01.04.2025 08.04.2025 NIL NIL NIL

603 29.10.2024 25.03.2025 25.03.2025 NIL NIL NIL

603 10.12.2024 01.04.2025 08.04.2025 NIL NIL NIL

603 04.02.2025 01.04.2025 08.04.2025 NIL NIL NIL

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

M/S CRYSTAL 
CROP 
PROTECTION 
LTD. VS 
RANDHIR 
SINGH

CS/Comm./5
25/24

Sunil Niranjan 
Shah Vs. Laxmi 
Chand Ahuja

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SH. UMED SINGH, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

Commercial 
suit

CS COMM. 
46/2025

INDIAN 
OVERSEAS 
BANK VS 
GEETA MEHRA

06.03.20
25

20.03.202
5

Commercial 
suit

CS COMM. 
513/2024

STATE BANK 
OF INDIA VS 
HIMANSHU 
KUMAR

10.03.20
25

24.03.202
5

Commercial 
suit

CS COMM. 
444/2024

MASCOT 
HEALTH 
SERIES PVT 
LTD VS M/S 
SHREE BALAJI 
DISTRIBUTORS

11.03.20
25

01.04.202
5

Commercial 
suit

CS COMM. 
483/2024

M/S INEXT 
LOGISTICS 
AND SUPPLY 
CHAIN PVT 
LTD VS M/S 
KITCHNRAMA 
FOOD 
SERVICES

12.03.20
25

26.03.202
5

Commercial 
suit

CS COMM. 
9/2025

INDIANNICA 
LEARNING 
PRIVATE LTD. 
VS K SQUARE 
EDUTAINMEN
T

20.03.20
25

03.04.202
5

Commercial 
suit

CS COMM. 
267/2024

CANARA BANK 
VS M/S 
MANGLAM 
DIVYA SHAKTI

24.03.20
25

04.04.202
5

Commercial 
suit

CS COMM. 
524/2024

M/S CHADHA 
CORPORATION 
PVT LTD VS 
M/S JEET 
LEATHERIE 
IMPEX

24.03.20
25

08.04.202
5

Commercial 
suit

CS COMM. 
541/2024

BANK OF 
INDIA VS 
BHARTI 
CHAUHAN

25.03.20
25

25.03.202
5

Commercial 
suit

CS COMM. 
628/2024

ANKIT 
SINGHAL VS 
ANKIT KUMAR 
JAIN

25.03.20
25

08.04.202
5

Commercial 
suit

CS COMM. 
55/2025

K C GUPTA 
TRADERS VS 
RONIT BHASIN

25.03.20
25

08.04.202
5
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47

603 05.10.2024 03.04.2025 10.04.2025 NIL NIL NIL

603 27.09.2024 04.04.202511.04.2025 11.04.205 NIL NIL NIL

48 613 21-09-2024

613 16-10-2024

613 24-12-2024

613 26-03-2025

49 614 05.10.2024 NIL NIL NIL NIL NIL

614 16.04.2024 NIL NIL NIL NIL NIL

614 22.04.2024 NIL NIL NIL NIL NIL

614 03.07.2024 NIL NIL NIL NIL NIL

614 02.09.2024 NIL NIL NIL NIL NIL

614 28.03.2024 NIL NIL NIL NIL NIL

614 25.07.2024 NIL NIL NIL NIL NIL

614 107.12.2024 NIL NIL NIL NIL NIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

Commercial 
suit

CS COMM. 
502/2024

STATE BANK 
OF INDIA VS 
PRAVEEN 
PRAKASH 
PATIL

27.03.20
25

10.04.202
5

Commercial 
suit

CS COMM. 
478/2024

INDIAN 
OVERSEAS 
BANK VS 
HEMLATA 
KUMARI

28.03.20
25

VIKAS DHULL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

Commercial 
suit

CS(Comm)/4
69/24

M/S SHINE 
ARTS 
SERVICES PVT 
LTD VS M/S 
BRAND SCAPES

02-04-
2025
07-04-
2025

Commercial 
suit

CS(Comm)/5
17/24

Puma Se Vs. 
Suresh 

05-05-
2025
08-05-
2025

Commercial 
suit

CS(Comm)/6
66/24

ANKIT 
SINGHAL Vs. 
JAI PRAKASH 
JAIN

05-05-
2025
08-05-
2025

Commercial 
suit

CS(Comm)/6
65/24

ANIL SHARMA 
Vs. MR PANKAJ 
KUMAR GUPTA

02-04-
2025
07-04-
2025

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
506/2024

STATE Bank of 
India Vs. 
Kumare Atul 
Madhukar

05.03.20
25

PE- 
02.04.2025

Commercial 
Suit

CS(COMM) 
214/2024

Ceoma 
Consulting 
Private Limited 
Vs. Stup 
Consultants 
PrivateLimited

05.03.20
25

PE-
27.03.2025 
& DE-
09.04.2025

Commercial 
Suit

CS(COMM) 
226/2024

Bank Of 
Maharashtra Vs. 
Bawa 
Electronics

12.03.20
25

PE- 
02.04.2025 
& DE- 
16.04.2025

Commercial 
Suit

CS(COMM) 
326/2024

Punjab National 
Bank Vs. 
Devinder Garg

17.03.20
25

PE- 
07.04.2025

Commercial 
Suit

CS9COMM) 
434/2024

Canara Bank Vs. 
ASHISH

17.03.20
25

PE-
07.04.2025

Commercial 
Suit

CS(COMM) 
178/2024

Central Bank Of 
India Vs. Rahul 
Kumar

18.03.20
25

PE 
17.04.2025 
& DE-
30.04.2025

Commercial 
Suit

CS(COMM) 
377/2024

State Bank Of 
India Vs. Sunil 
Daga

19.03.20
25

PE-
29.03.2025

Commercial 
Suit

CS(COMM) 
625/2024

MOGLI LABS 
VS MAHID 
FASHION

19.03.20
25

PE-
08.04.2025
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49

614 16.01.2025 NIL NIL NIL NIL NIL

50 509 CS(COMM) 540/2024 28.10.2024 24.04.25 24.04.2025 - - - _

509 CS(COMM) 62/2024 29.01.2024 25.03.2025 - - - _

509 CS(COMM) 422/2024 30.08.2024 21.04.2025 21.04.2025 -_ _ _ _

509 CS(COMM) 43/2022 08.02.2022 23.04.2025 23.04.2025 _ _ _ _

509 CS(COMM) 195/2022 19.04.2022 24.04.2025 24.04.2025 _ _ _ _

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
28/2025

CANARA BANK 
Vs. ASHA 
BANSAL 
PROPRIETOR 
ABRETAIL 
STORE

24.03.20
25

PE- 
14.04.2025

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH 
WEST

COOLREF 
ENGINEERS VS 
WELCOME 
ENGINEERS

02.03.20
24

AMBER NATH 
BANERJEE VS 
NARESH 
KUMAR

03.03.20
25

PE-
20.05.25 
AND 
27.05.2025 
& DE-
03.07.2025 
AND 
08.07.2025KUNAL 

SHARMA VS 
MANSI 
AGGARWAL

19.03.20
25

ANS GLOBAL 
VS 
SECRETARY, 
NATIONAL 
MEDICAL 
COMMISSION

26.03.20
25

IDBI BANK VS 
HARISH SINGH

28.03.20
25
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